
 

 

 

 

 

 

 

The Tripura Municipal 
(Election of Office Bearers) Rules, 1995 

 

Along with Notification dated, 09.03.2021 
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GOVERNMENT OF TRIPURA

URBAN DEVELOPMENT DEPARTMENT

NO.F.24(11)-UDD/DUD/2010/24819-983             Dated, Agartala, the 9th March, 2021.

ORDER

Printed at the Tripura Government Press, Agartala.


